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: BULLETIN PART-IL

(General information relating to Legislative & other matters s
Friday, November 29, 1996/ Marghshish 08, 1918 (Saka)

No. 230

DETENTION AND RELEASE OF A MEMBER

: , The following message dated 24.11,96 addressed to the
Hon'ble Speaker, Delhi vidhan Sagbha was receive from Addl.

Dy. Commissioner of Police, North East District, Delhi on
26 .11, 96 o
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"I have the honour to inform you that Shri Ram Pal o
Member of Legislative Assembly, Belhi was detained 1l
U/S 65 D.I. Act on 24.1".96 at 9.30 A.M. for dis- '
obeying the lawful directions of P.S. Gokal Puri -
and was released on 24.11.96 at 10.25 A.M."

PN, GUPTA



